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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 
Jaipu.:r Bench, Jaipur 

ORDER_ SHEET 

Application No ................................... : .... of .199 • 

Applicant(s) ................................................... .. Respondent(s) ....................... ........ .. : ................ . 
r::.r::. H2·chur Uni·:.n of Incl.i.a .s.: 0 thers 

............................................................................... ............................................................................. 

Advocate for Applicant(s) Advocate for Respondt:nt(s) 

Hr. v.s. Gurjo.r T. P. Sh2rrna. 
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